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Indo-Pak Cold War

622. SHRI KRISHNA KUMAR BIRLA:
Will the MINISTER OF EXTERNAL
AFFAIRS be pleased to
suite:

(a) whether the attention of
Government has been drawn to a press
news item captioned Indo-Pak cold war
takes its toll as reported in the Statesman
dated the 9th February, 1994;

(b) if so, whether the escalating cold
war between India and Pakistan has
caused hardship to thousands of families
divided in the two contries';

(c) whether the cultural exchanges have
also been hit; and

(d) if so, the steps Governmen!
propose to take to patch up differences'.'

THE MINISTER OF STATE IN HIL
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L.BHATIA): (a) Yes. Sir.

(b)  Several measures unilaterally
adopted by Pakistan in the recent period
could adversely affect people to people-
contacts between India and Pakistan.
Pakistan's restrictive visa regime,
including pre-verification of all visa
applications by Indian nationals.
Pakistan's unilateral decision to curb the
functioning of the Indian consulate in
Karachi and  thus  reducing  the-
Consulate's ability to grant visa for
Pakistani  nationals,  Pakistan's  travel
advisory to its nationals advising them
not to visit India, etc.. have a negative-
impact on easy travel between India and
Pakistan and cause hardship to people-
especially of divided families.

(c) Despite Indian proposals on various
occasions and at different levels tor
fostering cultural exchanges between the
two countries, Pakistan has not.
regrettably, shown interest in  such
exchanges.

(d)  Government have repeatedly
conveyed to Government of Pakistan its
commitment to discuss all bilateral issues.
peacefully and through negotiations, as
envisaged under the Simla Agreement.
Government have specifically suggested
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to Pakistan an early covening of the India-
Pakistan Joint commission and all its Sub-
Commissions with a view to addressing the
range of issues in the bilateral relations and to
facilitating good neighbourly relations
between the two countries.

SHRI KRISHNA KUMAR BIRLA:
Madam, cold war between India and
Pakistan is affecting the economics and
interests of both the countries. Cold war
got started at the wunreasonable and
stubborn attitude adopted by Pakistan in
its ceaseless tirades against India on
Kashmir in every possible forum and its
active support to militancy in Kashmir
including sending mercenaries to
Kashmir. The United States and the
other Western countries can play an
important role in the matter by
impressing on Pakistan that the problems
relating to Kashmir are internal matters
of India and that in case Pakistan wants
to raise any point, it has to be done
under the Shimla Agreement. I sincerely
hope that the Prime Minister's visit to the
U.S.A. would prove to be successful.
These arc, however, matters of major
importance. Meanwhile, cold war has
taken its toll in other directions also. As
a result of this cold war, the strength of
our Consulate in Karachi had to be
reduced from 64 staff members to a mere
16 as directed by the Government of
Pakistan. People living in India who want
to go to Pakistan to meet their relatives
and vice versa are finding it more and
more difficult to obtain visas. That apart,
I understand that visas are given for a
particular city and not for the entire
country. This is very peculiar. For
instance, an Indian cannot fly to karachi
and return home via Lahoure
..... (Interruptions)

DR. BAPU KALDATE: Madam, is he
making a statement or is he putting a
question?

SHRI KRISHNA KUMAR BIRLA: T am
giving the background which is important....
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SHRI KRISHNA KUMAR BIRLA: India
was left with no option but to adopt the same
measures for Pakistanis visiting India. Visa
period allowed to people of Indian origin is
very short, usually, for ten days.

Madam, first, I would like to pay
compliments to the Minister for quite an
exhaustive reply given by him. Part (a) of my
question is: What further measures does the
Government of India propose to take so that
the botheration to which the people travelling
from India to Pakistan are subjected is
reduced? Part (b) of my question is: Is it a fact
that the Indian High Commissioner in
Islamabad was prevented from visiting
another city on a technical plca that adequate
time was not given by the Indian High
Commission for the visa? If so, did our High
commission lodge a protest concerning such a
treatment?

SHRI R.L. BHATIA: Madam, it is true that
Pakistan has adopted various measures on
account of which it has become very difficult
for the people of India to go to Pakistan. The
people of these two countries have relatives
on either side. Whenever our people want to
go to them, the Pakistani Government is
adopting a certain attitude, taking certain
measures by which there is a great difficulty
for our people to go there. Now, the hon.
Member has asked: What further steps have
been taken by the Government of India? We
have contacted the High Commissioner here.
We have asked him to adopt an attitude by
which those people who have relatives on
either side could easily meet them. But, so far,
no satisfactory answer has been received by
us.

In regard to his second question, "Why
were our officers in the high Commission in
Karachi stopped?", this is also a fact. For that,
a protest has been lodged and we have taken
up the matter with the Pakistani Government
that according to the convention, it is not
correct to stop
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the functioning of our officers. A protest has
already been lodged.

SHRI KRISHNA KUMAR BIRLA:
Madam, my second supplementary is, the
tense situation caused by the cold war
between India and Pakistan could somewhat
be cased by having cultural exchanges. My
question is whether any cultural functions arc
being held by the Indian artistes in Pakistan
and the Pakistani artistes in India. If so, what
is the number of such functions? Part (b) of
my question is that if this number has come
down, what steps arc being taken by the
Government of India to encourage cultural
exchanges between these two countries.

SHRI R.L. BHATIA: Madam, in spite of
the best efforts to establish cultural contacts,
Pakistan has not come forward to help us in
this matter. But in India there was a festival,
the SAARC Festival, In that Festival,
Pakistan did send a team. But, so far with
Pakistan, there has been no cultural contact
and no Indian people have gone there.
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SHRIMATI RENUKA
CHOWDHURY: Such a thing has come in

the newspapers and the minister says that
they are not aware.
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SHRIMATI SARALA
MAHESHWARI: Madan, please help me.

THE DEPUTY CHAIRMAN: 1 am
helping you. The Minister is explaining
it. The Home Minister is also there. I
think the hon. Minister, Mr. Rajesh
Pilot, while replying to the previous
question, did speak in quite detail about
the I.S.I, activites and it is on the
record...... (Interruptions)

SHRIMATI RENUKA
CHOWDHURY: Madam, this is a serious
natter. This has come in the newspapers.
People have read it. Certain people arc under
a cloud of suspicion. People in high places are
involved. If the hon. Minister docs not know
it is unfortunate. But it is the right or the
House to be told about it ...(Interruptions)

SHRI R.L. BHATIA: About specific
persons, I will look into it. (Interruptions)

SHRIMATI RENUKA
CHOWDHURY: It is specific. Madam. This
has come in the papers. We cannot accpet
what the Minister says. We seek your
protection.. (Interruptions)

SHRIMATI SARALA
MAHESHWARI: It has appeared in the
newspapers. Specific names arc there.
(Interruptions)

If I have identified you for a supplementary, it
docs not mean that you can make it into a
debate. This is Question Hour. If you feel that
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very serious, you can go before the Business

Advisory Committee and the hon. Chairman
and ask for a discussion.

You can ask for a special discussion
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on this matter because it concerns many
Ministries. I do not expect the External
Affairs Minister alone to answer this
question. (Interruptions) Therefore, you
please do that. You ask for a discussion. It is
a serious allegation and I am sure the
Government will be able to explain to you.
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SHRI DINESHBHAI TRIVEDI Madam,
while I have no doubt that the Government of
India's stand is persistent and it wants to treat
Pakistan as a good neighbour, the question is
that on the floor of the House and at various
forums it has been said by the Government,
and now it has also been proved by the CBIL
that the ISI's hand is there whether it is the
Bombay bomb blast, the Bombay riots, the
Calcutta bomb blast or the North-Eastern
region While I have no doubt in
the
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capabilities of the Government and this
country and its strength, my question is. how
long arc you going to keep quiet about it? Arc
you trying to take any action if the ISI is all
over? Now this cold war or hot war is not
restricted to our border areas along; it is
coming to our mainland. I think it is an
alarming situation. How long arc you going
to wait and what do you have in mind to take
counteraction?
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SHRI DINESHBAHI TRIVEDI: Madam. I
need your protection. We would like to get an
assurance, now that you have already
countered it. that no city and no village in
India is unsafe from the ISI point of view.
We require that assurance at least.

THE DEPUTY CHAIRMAN: That
assurance the Home Minister has given.
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SHRI SANJAY DALMIA: In view of the
fact of India having signed the GATT when
most of the developing countries have
demanded free movement of skilled and
unskilled labour from one country to the
other, I want to know whether you would
initiate a move to liberalize the travel
restrictions  between India and the
neighbouring SAARC countries, Rather. I
would go a step further and ask whether you
would initiate a step to abolish the visa
system for travel between India and the
neighbouring SAARC countries.
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DR. BIPLAB DASGUPTA: Madam. I
think there is complete unanimity in this
House on major issues like Pakistan's support
to the militants in Kashmir and Punjab, the
ISI, the nuclear issue and all that. I am not
going into it. You know it. In order to combat
these, we also need to consider three different
constituencies. My question is related to these
three constituencies. Number one. the
Pakistanis are supported by the Americans by
giving various aircraft and all that, and they
are applying one-time
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exception to the Pressler Amendment. How
are you going to ensure that the Americans
do not supply those things to them and that
they do not apply this exception to the
Pressler Amendment? This is one.

THE DEPUTY CHAIRMAN: One
question, please. This is not a debate.

DR. BIPLAB DASGUPTA: This is the
first part of the three part questions.

THE DEPUTY CHAIRMAN: No three
questions.
Mr. Minister, what are you doing
about it?

SHRI R. L. BHATIA: As you have said,
America is encouraging Pakistan. and it is
going to supply F-16s to Pakistan. When Mr.
Talbott was here, we strongly told them that
we did not accept it. We protested against it
because every time and any time, whenever
arms have been supplied to Pakistan, it has
used them against india. Secondly, it will
create a situation in which the race for arms
will start in this region. Thirdly, the dialogue
which we are likely to have with Pakistan
will also be affected. Fourthly, we have told
them strongly that India will reserve its right
for its own security to take measures if they
give F-16s to Pakistan.
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